FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SHREE SHIDDHANATH COTEX PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debior Shree Shiddhanath Cotex Private Limited
2. Date of incorporation of corporate 25.03.2008

debtor
3 Authority under which corporate debtor [ROC Ahmedabad
is incorporated / registered
4, Corporate Identity No. / Limited Liability |U01405GJ2008PTC053324
Identification No. of corporate debtor
5. Address of the registered office and Registered & Business Address:

principal office (if any) of corporate Krushnakunj, Plotno.11, Shree Rajresidency,
debtor Behind. Rajshrungar Party Plot, 150 Feet Ring
Road, Rajkot, Gujarat - 360005

Also, at: Textile mill, GJ SH 118, Rupavati,
Chotila, Gujarat - 363520

6. Insolvency commencement date in 21.01.2026

respect of corporate debtor
4 Estimated date of closure of insolvency |20.07.2026
resolution process
8. Name and registration number of the Mavent Restructuring Services LLP
insolvency professional acting as interim | (IBBI/IPE-0154/IPA-3/2023-24/50058)
resolution professional

9. Address and e-mail of the interim S- 376, Panchshila Park, Panchsheel
resolution professional, as registered  |Enclave, South Delhi, New Delhi -110017.
with the Board Email: caakhilahuja@gmail.com

10. |Address and e-mail to be used for S- 376, Panchshila Park, Panchsheel
correspondence with the interim Enclave, South Delhi, New Delhi -110017.
resolution professional Also At: Floor No. 8, Flat No. 803, Chandak

Cornerstone, David S Barretto Road, Upper
Worli, Mumbai, Maharashtra- 400018
E-mail: cirp.shreescotexlimited@gmail.com
11. |Last date for submission of claims 04.02.2026

12.  |Classes of creditors, if any, under Not Applicable

clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. [Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.  |(a)Relevant Forms and Web link:

(b) Details of authorized representatives |https://ibbi.gov.in/home/downloads
are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of SHREE SHIDDHANATH COTEX PRIVATE LIMITED on
21.01.2026.

The creditors of SHREE SHIDDHANATH COTEX PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 04.02.2026 to the interim resolution professional at S- 376,
Panchshila Park, Panchsheel Enclave, South Delhi, New Delhi-110017.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mavent Restructuring Services LLP

IBBI/IPE-0154/1PA-3/2023-24/50058

AFA Valid up to: 31.12.2026

Interim Resolution Professional

Date: 22.01.2026 Shree Shiddhanath Cotex Private Limited
Place: New Delhi Email : cirp.shreescotexlimited@gmail.com
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0 Asset Recovery Branch, Ahmedabad, SALE NOTICE (30 DAYS) HERO HOUSING Ersannh.ﬂ.q:}'d.dhwwr. EIHHa:aﬁiﬂujaralmﬂwszlnnHuard.l:ﬂhanmmmlpp. Shﬁgda Fl'etr;:] I‘uml’utnrgeiahadﬁﬂlfﬂud
q!ﬁaﬁ ﬁii - Union Eank 15t Floor, Rangoli Complex, Opp.V S Hospital, Heetousns - [FINANCE LIMITED ranch Add: UG-4, Milestane Mitagro, Nr. Someshwar Char Rasta, Udkana Magdalla Road, Vesu, Sural - 395007
s U B 5 Road gEH?sbricﬁ;e ﬂhnfgdanad-sagﬁtaﬂﬁ. PR SAE O Regislered Offce: 03, Commundy Cent POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

: ; IMMOVABLE PROPERTIES ! I | |Wheneas the wndersigned beng the Authorised Oetices af the FNB Housing Finance Lid. under the Secuntisation and Recanstruction of Financial

Ezsant Lok, Wasanl Wihar Mews Deke-110057,
Eranch Omice: Hem Hoising France Lid (ffice
Ho. 408, Siddharth Comples, Near Express Hofal,
A G Ot Basd, Akapun, Baroda, Fin- 390007

CORRIGENDUM

Please refer o o earfier adverfisement of
“PUBLIC NOTICE (E- AUCTIDN FOR SALE OF
IMMOVABLE PROPERTY)" publish In this

Assetz & m compRance of Rule Bi1) of Endprcement of Sacurity Indaragt Act, 2002, and in axarcise of powers confarmed under section 13(12)
Efa:] with Fule 3 of the Security Inferest |Enlur-*em[:| 1} Audes 3102, issued demand notice's on the date mentioned against e3ch accounl caiing
n the respachyve Damowen's o [EII'H Hl'l'll'-‘-ll'ltﬂﬁ mentianed against each account within 60 days fram the date of notice|s | date of recest
-:| tha said nodiced's. The bormawer's hawing Tailed 1o regay the amount, nalice i hereby given B e berrowan's and b public in genaral that the
.JI"-"|E|"‘ e nas taken possession af e propertyies descided hisen DR N BXERCISE DOWERS COnTRmed on RETVhEr under Lection 1304) ol
the saic Act raad with Hue B of the said Rules anthe daies mentioned against sach accouns,
The O rrdee's ||'-||1.d: Licerar and e pubac ml_g[:l el i hereby caulioned not 1o deal wilh the progerty'ses and any dealing with the praperly/ies
wik be S'.J|.‘-:E.‘“1 to the charpe of PG Housing Fnance Led | for the amound ard Inderast therean a5 per loan agreement. The borrowers” attentien
is invited io provisions of Sub-section {8) of Seclian13 of the Act, in raspact of lime availabla, io redeem the secured assels.

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provison to Rule B{6} / 3(1) of the Security Interest (Enforcement) Rule, 2002

DATE AND TIME OF E-AUCTION - 27.02.2026 (Friday) from 12:00 p.m. to 05:00 p.m.

Molice = bereby given Lo the publicin general and in parlicutar o the Borrawer(s] and Guaranior (s} hal the below descrbed smmovable properly mortgaged f charged o the Secursd
Creditor, the Physical Possession af which has bean taken by the sutbarized Officar of Union Bank of India {Secured Credibary, will ba sald an "As is where is", “As is what is” and

“Whatever there is" on ihe date mendiocned balow, for recovary of duas as mentionad hereunder to Unien Bank of india fram the below-mentionad Borrowar(s} & Guaranton{z]. Tha newznager an 13- Janary- 2026,
; : : : e b & F v AL Name of Borrower! | Date ol Date of A
Reserva Price and the Earnest Money Depasit gre also mentorsd hereyndar; it is 10 be noted that at the tirme of prnting the Loan Accawnk Co-bo ae Damand | Amount 0/s as on dale Demand possession Description of the Properlybes
Name of the Borrower, iption of the Pragerty R Baservs Pice and 1|r-a|:lﬁ'_-t-tim|||| aﬁlyﬂnqrrggh-:al prirting grror has Numbe Guaramor(s)/Legal Heirs| holice Matice Taken martgaged
Co-Applicant & Guarantor/s Descry P uir: gUe EMD & Bid Increament WAwEriETl nappd & ; NHLYES/ | Mr Jamnat Hessain | O6- | Rs 20,50,150.96/- E:Tutﬂ | 18.01.202% |Shop Mo g 48 Upper, Ground Floar (As
_ I Whersin  the  oub-Heading  of 0123/ Hijamaddin Mansari | Aug- | Lakis Felty Thousand Hundre | {PHYSICAL) | Per, 5ite) 15t Fiooe, As Per Plam) Ramahal
Wiz Shawrya Corporation Commerciad Praparty at 5302, city ward Mo, 7. NTM, High School Road, At Re 871337712 Reserva Price anverfisement Under Heading PUBLIC 1071285 And Shahjakabanu J zu-gﬁ Filly uma%m Pillitﬂ'dr asan | Ac Hall Mr Dgvel Office, Sitanagar,
Mrs. Leena Hiral Shah Duidhng), Tal Vachavan, Disl Surendranagar - J80023 Owner: Mr. Gauray [Rupees Elghty-seven lakhs Rs. 70,26,350- NOTICE -:E'-: AUCTION FOR SALE OF BI.'I.: lresu _ Mansurl [ Punagam, Surat, Gujaral, 394245
(Progrietor) Meheshbisi Shah : j IMMOVABLE PROPERTY) 0f shoukd be Mr. Manojkumar 20- | Re.14,58,927.80/- 01.2026 |Towes B 609.6.0,609.0, Sunrise Homes,
; Lt R Heos it P read a5 '[UNDER RULE B(6) OF THE i Lakhs Fi it N H Gl P
Mr. G Maheshbhai Shah | Detsils of encumbrances over the proparly. &= known fo the sacured , a4 ﬂﬂﬂr EW ! Iw nd Mrs. Eﬂ; Lakhs r“"E ""'“““l“ | (PHYSICAL) |l Ralnbow Heighls, Gold Pius. Vatva,
r. baurav Maheshbhai i 5 ' seventy-seven and twelve paisa only| Rsg. 7.03,000/- SECURITY INTEREST (ENFORCEMENT) Mallikahen Vag 2 l-hudrudTwanry u'.uarlEElgzl'»rEs inm | Ahmedabad, Gujarat-302440
(Guarantor) ;:dlll._v.-ldny Nane | a8 on 31.42.2025 and further nterest 3t | Bid. Inc. - Rs. 70,5001 RULES, 2002]., and noi as publsh Mmtﬂilﬂﬂ | Patse Onfy] as on 20-08 ;
ysical Fossession " e garker ig ‘[UNDER RULE Bi1) OF THE PLACE:- YESU, AHMEDABAD, DATE:- 22.01 2026 S0/- AUTHORIZED QFFICER, PNB HOWEING FIMANCE LINITED
| comtrachus) rain & cost from 0.1, 2028. SECURITY INTEREST (ENFORCEMENT)
= : 2 R RLALES, 2002,
Contact Details : Mr. 5. Santosh Kumar, (Asst. General Manager ) Mobile No : 97319 99609, 2. Whessin the Name of Borower(s) (Co-
Mr. Shivaji Sharma, (Manager) Mobile No.: 9875145851 Borrorwer(s)/  Guarantarisy  Legal

HeirlbyLega! Rep. shoukd be rmead as
“Bolanki Manigha YogeshbliaiHarijan
Rajmikant 3~ and ool 25 pubésh earien
L. “Holankl Manisha®
Mg cormgemndum  should  be mead &
corinuaticn of the sald punlicatan and all the
ather-terms shall remasn unchanged
For Hero Housing Finance Lid,
Authorized oflicer
M. Hari Singh Rajawal, Mob SB286777T2
Entail [D: hari.rajawakbershil.com
Date; 23.01.2026
Plzce: Vadedara Gujarat

EQUITAS SMALL FINANCE BANK LTD

{Formerly Known As Equitas Finance Ltd}

Registered Office: No.769, Spencer Plaza, 4th Floor, Phase-ll,
Anna Salai, Chennai, TN - 600 002.# 044-42995000, 044-42995050

This may also be treated as statutory 30 Days sale notice u/r 8(8) / 9(1) of Security Interest (Enforcement) Rules, 2002 to the
borrower(s) and guarantor(s) of the above said loan, about the holding of E-Auction Sale on the above mentioned date.
Date and Time of inspection for properties : as per consultation with Branch Manager.

For detailed terms and condition of the sale, please refer to the link provided in www.unionbankofindia.bank.in
and hitps:ibaanknet.com For Registration and Login and Bidding Rules visit https:/baanknet.com

Place : Ahmedabad Autharisad Officer For Union Bank Of india

l:||_|||:as

Egquitas Small Finange Bank

APPENDIX IV-A [See proviso to Rule 8(6)] -

Date : 21.01.20:26,

0 HOUSING FINANCE LIMITED

Registered Office: 08, Community Centre, Basant Lok, Vasant Vikar, New Delhi-110057.

Sale Notice for Sale of Immovable Properties

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest(Enforcement) Rules, 2002. Notice is hereby given to the public in general
and in particular to the Borrower (s), Mortgagor(s) and Guarantor (s) that the below described immovable property montaged/charged to the
Secured Creditor, possession of which has been taken by the Authorized Officer of Equitas small finance Bank, Secured Creditor, will be sold on

Branch Office: Hero Housing Finance Ltd 5th floor, Chandan House, Opp Pantaloans "As is where is", "As is what is", and "Whatever there is basis for recovery of dues in below mentioned accounts. The details of Borrower'(s)
Sbare, Maar Meathakah Bix Road, Mavrangpara, Ahmedabad, Gugarat-350008. Mortgagor(s)/ Guarantor(s)/ Secured Assets Dues Reserve Price/E-Auction date & time and Bid Increase Amount are mentioned below
o . mmﬁmm : Name & Address of Description of the Inmovable | Reserve Price Date & Time Loan /
This is in reference to e E-Auction Notice alilrUHtsenmt published in thes newspaper on Borrowers/Mortgagers/ PI'Opel'geS with kfnown EMD Price of E-Auction Total Dues
13.01.2026 aganst fhe borrowers YADAY MOHIT PEEMCHAND (Loan Al no. Guarantors encumbrances, if any Bid Increase Price
HHFAHMHOUTI000006415) please read il as YADAY MOHIT PREMCHAND (Borower) DEJ FINSEXV BAJAJ HOUSING FINANCE LIMITED MriMrs PADHIYAR RANJITBHAI | All That Piece And Parcel ofimmovable | Rs.433000 27-02-2026 | Loan Account No:-
SATISHRAJENDRAKUMAR SHAH (Co-Borrower), Rieslallother datail wil rerain the same ) Lorporate Office: Corebrum |t Fark B2 Building, 5th Floor, Kalyani Nagar, Puna, Maharashira - 411074 KALUBHAI C/O  Mr/Mrs | property Bearing HOUSE/PROPERTY | Rs.43300 From | SEPADRA0421991
) For Hero Housing Finance Lid, Authorised officer Eranch Office: 4th Floor. Aurum Avenue, Opp- Mayer Bungalow, Nr- Lawgarden, Elisbridge, Ahmedabad — 380006 PADHIYAR No. 786, Area known as “Sim Vistar’, | Rs.10,000 11.00 AM
Date:  23MAMHIEE Fok : AUTHORIZED OFFICER'S DETAILS: NAME Ramwd Singh / EMAIL ID: rahul singhdi@baiaihousing.coin Total Area admeasuring 51 sa.fts Claim Amount Due
. Mr. Hari Singh Rajawat, Mob, 9828677772 s g g to
Place: Ahmedabad Gujarat Emal: harl.rjawah@herohdl.com WREHE D, BCT S I RTINS Mr/Mrs PADHIYARNAYANABEN | length and 13 sq.fts. Width Total 663 1230 PM  |Rs.374510/- as on 27-
chluinde ; APPENDIX IV -A [Rule 8{6]] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY C/O Mr/Mrs PADHIYAR sq.fts, Village-Umaraya, Taluka/Sub- 05-2025 with further
E-Auction Sala nofice for Sale of Immovable Assets under the under the securitisation and reconsiruction of inancial assets and District-Padra, District-Vadodara. interest from 28-05-
enforcament of the security inleres! act 2002 read with proviso to rule 8(6) of the Secunty interest {Enforcement) Rules, 2002 (Both are residing at 786, Bhav Dada | (North by)- Own Land (South by)- 2025 with monthly rest,
MANAPPURAM HOME FINANCE LIMITED Motice i hereby given to tha public in general and in particular to the Bomrower (s} and Guaranton{s] that the below described Vadu Faliyu, Umaraya, Vadodara, House of Anupbhai Raisang (East by)- charges and costs, etc.,
* MANAPPURAM FORMERLY MANAPPUSCAM HOME RINANCE EYT LTD immavable property morigagedichargad to the Secured Creditor, the physical possession of which has been taken over by tha Gujarat, 391440 -Ph :6353789985) | House of Keshav Punjabhai (West by)- (Total Outstanding being

CIH - LS IR L AL (TS v

Feagd Melca; G506 A, Fasmapeabla Buidiryg, kage Sissrami Swami Fampi, O
Twiprayar, Thrssie Kermla S20667 | Phone Moo 04873020504, Websille: www rmanapporamhamatin. pom

g - Thograyar Road

Auithorized Oficer of the Bagaj Housing Firance Lid (Secured Creditor), will be sobd on *As iswhere s” Az izwhatis”, "“Whatewer
there ia" and “Without Recourse Basia® for recoveny of the loan dues, applicabla inferest, charges and costs ete, payable fo Bajaj

House of Ambalal

Rs.507637/- as on
12.01.2026).

lH-::nuslng Fi nani:BIL‘I:I as detailad below.

FOSSESSI0ON NOTICE [Formme

e Prosaity

- R R e e T For details and queries on purchase and sale contact no-

Wilerass, T undemigiad Dairg e aulhossd oficar ol Messpparam Homes Feests Lid {“MAHDFNT)
urncler the Sncurtisation and Reconsinction of Franoal Azsets and Emomement of Senurity intemst

*iact),

Details of Enrrm-ﬂﬂu Bﬂrmwe-rg
fGuarantor(S) and Loan Details

‘Description of the
Immovable Properties

Details of E Auction

E-auvction date ;- 2400272026 between 11:00 am b 1200

Shadab 9910453434, Javed Kothariya 7874234782, Shaikh Mohmad Sohel 7990166093

Lid as moamoned hedow for pach of the espaciiean properies

2002 ¢54 ol 2002 Snd i esencigs ol paag crdred e seclion 13012 wad with rube D ol the sesuily

Lot Wethin The
ﬂJJlJEI'quE‘ hlu:.llule P JEG00H D

H=15

Lirmil of Wegalpui, Ta.: Bhacics, Disl - Braiiich, Siae
Guira Withn Tre hesdickon of Bhanch Nagamabka
Limiz of Sub- ﬁ?’-}'il.l-il" Erarucivmainur
0. Bhach
H & Enst-Adinining Sockety Bonglowdio. 831 West

Adjoireng Soclety Bungics Mo, B- 29, Souh-iu minng
SocEly Fosd., Morth-Rdjoinasg Sotaty Sunghow Mo,
sarth-Adjoinrg Socisty Bunglow Ro. B-19

Date: 21 Jasumry 2000 | Plase GUIARAT

Ed/- Batherised OHicer Managperam Home Finance Lid

Ahmadabad, Gugaral-382440 Dey Manek Apariment | Beserve Price: For Immovable propery B, 1600000/

Terms and Conditions of the Public Auction are as under: - The Secured asset will ot be sold below the Reserve price +T h &
Auction Saks will ba cnfine through g-auchon portal. *Tha e-Auction will lake place through poral htpsbankauchons.in, on
2410272026 frarm 1100 AN 1o 1200 PM with unlimited auto extension of Sminutes each, «For  detailed  terms  and  conditions
please refer company website URL Ritps e baiaihossingfingnce infauction-natices  or for any danfication pleasa connect
with Aulfhonzed officer.

Date:; 23.01.2026 Place:- AHMEDAEAD

Authorized Officer, (Rahul Smgh) Bajal Housing Finance Limided

CRO

SALE NOT

U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road,
Kurla, Mumbai 400070

CE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF IMMOVABLE ASSET(S) [“SECURED
ASSET(S)”] UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE
8 AND 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)
that the below described Secured Asset(s) mortgaged / charged to U GRO Capital Limited
(“Secured Creditor”), the possession of which has been taken by the authorised officer of Secured
Creditor, will be sold on “As is what is” and “As is where is” and “Whatever there is” on the

1. Mr. Ashvinkumar Ramanbhal Fatal [Borrower), 501 Humht‘;ar-.'au:la A Chival, Taluka Pardi, Districl Valsad-396125. Also At Piot

ANNEXURE - | - REDEMPTION NOTICE
Motice under Rule 6(2) & B[&) of the
Security Interest (Enforcement) Rules, 2002

Siation Road Branch, Yalsad
M. D.-Mall Nagarpalika Shooping Cenbar,
Eih. Mauarparha Valsad - 306001, Gum—:n india

% 3w aier
Bani; of Baroda

Mo 196-b "sona Sanita” (id Block Survey Mo 146/paikee 4lpaikea B0, New Block Survey Mo, 3024 Near Swaminarayan English Mediem
School Mo, Abrama, Tal Valsad, GUJARAT, 386007 belonging to M, ASHVINKLUMAR FPATEL and Mrs. SUREKHABEN PATEL
Boundary Description as follows: East ROAD, West PLOT NO180 B, Narth: PLOT NO 196 A, South - PLOT NO 185,

2. Mrz. Surekhaben Ashvinbhai Patel, [Co-borrower), 501, Kumbharvada, A Chival, Taluka Pardi, Distrecl valsad-356 126, Also AL
Piot Mo 198-b “sona Sarita®™ Oid Bliock Survey No 146/palkee dipaikes S0, New Block Survey Mo 3024 Near Swaminarayan Englsh
Medium School Maje, Abrama, Tal: Valzad, GUJARAT, 396001 belonging o Mr ASHVINKUMAR PATEL and Mrs, SUREKHABEN
PATEL, Boundary Descriplion as follws: Easl BOAD, West: PLOT ND 1308, North: PLOT NO 196 A, South; PLOT MO 135

Re: Motice under Rule 6[2) & 8(6) of the Security interest ([Enforcement) Rules, 2002 of the Securitization and Reconstruction
of Financial Asseis and Enforcement of Security Interest Act, 2002 (SARFAESI Act, 2002).

DINESHBHAI W/O-PATELIYA
DINESHBHAI

Known as "Hudko Vistar" at Village
Avaniya, Tal.Ghogha and

Road

it (Enforcamenty Aules, 2002 Gt a DEmand Noties callng upon e Bormmess and Co-nomgesrs LAM:- 41BHETO6506110 AT et oiace: andl o with kit Sdbritace of 5 i ho MR. PATELIYA DINESHBHAI | Allthat piece and parcel of Inmovable | Rs.190000 27-02-2026 | Loan Account No:-
:r::ug:lag |I'I|:|J:I|;I::"#4!n:::lr:"rul-.:.l-:ru'-'lua:|u|]‘:I.;I::::;:Tnaréf'u;“[l[fplrw;f;Téléﬁm? Jn;..::.!:nlll.; |'|J-i$k:.§fm ':fuu:'-lan:‘: A1EHTPOEOO2433 & HE1BHLTOEE31TO parcel ¥ of Lhe Ea:st dillril of submission of Earmest Monay Deposit SADUBHAI S/O-PATELIYA | Property of Residential Ggmtal House | Rs.19000 From SEBAVNRO0463514
‘.'rel plie in ||r~:\-.r-.'l'!|I that e urlllll'!'!i-f:jl'ﬂi] has Iluh-.; ; n-mn-:;:n rirhq.'-" :-IE:'W[I-’:.:..HF |I|I;5cnl|:'l|-.i4i|=-|:;ﬂl: Ankit Pandurangbhai Patil (Borrowar) immovahie property| (EMD) with KYC |z 1= 238002026 wp bo 52000, m, (15T, SADUBHAI g0|\1/|17 lan'tdh aéjmetasut_r'ng tl';] 10.46 | Rs.10,000 11-°t0 AM Claim A ‘D
Dl I Eeetize of powars comferrad on Tinmvher undér secion 1344 of the said * [ACT] fead with rde 3 o Al 52 Block E 1 Santosh Associates Shaan | being A 503 5th Floor | Date of Inspection:- 28/01/2026 to 18/02/2026 between q.Mts. “with - Lonstruction - thereon, 0 aim Amount Due
Sty AT AN, JEAbne it ot nrorsar i Al B EUDA o Bt ey of tos Mamiratn e fns | | 2-Opp New Vatva Gam Vatva Gamir, samor Fesidency, Opp | 11-008m to4:00 pm IST) MRS. PATELIYA KAILASBEN | Situated at area more perticularly 12.30 PM | Rs.210489/- as on 28-

g | bt Bt and 01 Becasad Al I Ficipied Duterof Douirl | o o Quitstanding amount - Rs, T2 53 421/- Mear Bhadiya. Gamala | (Rupees Sitean Lakha COndy)

o a0 W ek s e hhh.l.::":'gw‘k:ﬂ PR [Rupees Twenly Two Lakhs Filty Three Devi Mala Mandir| The Eamest Money Deposit will be  Rs. 1,60.000/- Dist.Bhavnagar in the State of Gujarat. 2025 with monthly rest,

1 |8k Byas Shamad, | AEThe Pisce &nd Paceiof Non-dgriculreBlasdential] 21-10-2025 & | 20-01 Thousand Four Hundred Twenty One Only)| Canal Road  Vabva- | (Fopees One Lakh Sty Thewsand Only) 10% of Resene (Both are residing at Avaniya, | (North by)- Property of Bhupatbhai charges and costs, etc.,
Maink Fehana byas, |Peoperty Hearing City 50 Ward Mo, § Gy 5c Fleg N | & 7aa481/- | 2028 || | a5 on 1910172026 along with fulure interest| 382440 Price Avaniya, Bhavnagar, Awaniya, | Ghanabhai Pateliya (South by)- (Total Outstanding being
<Fjrabebolgg BT GE S0 1o DAKEA Toramiaon R and charges acerued wel 1901/2026 Bid Increment — Rs. 25,000 (Rupses Twenty Five Gujurat- 364002) Property of Kanjibhai Savjibhai Rs.343384/- as on
HLAPOUT 100 B frep ABSY Smrirs, &nd Ooen Land Area 5400 Thaaesand Only] &in such mutliplas. Bhadbhidiya (East by)- Property of 12.01.2026).
Vadoars S, mive. Having Wl B, B 1513056 Winin Vilege Jugabhai Savjibhai Pateliya (West by)-

For details and queries on purchase and sale contact no-

Shadab 9910453434, Javed Kothariya 7874234782

01-2025 with further
interest from 29-01-

The intending purchaser/ bidder is required to submit amount of Earnest Money Deposit (EMD) by way of NEFT/RTGS/DD in the
account of “Equitas Small Finance Bank Ltd” Account No- 200000807725 and IFSC code- ESFB0001001 Bhaaggyam Galleria New No.
18, Bazzulla Road, T-Nagar, Chennai-600 117, drawn on any nationalized or scheduled bank on or before date: 26-02-2026

For details for terms & conditions of E-Auction sale please refer to the link provided in www. Equitasbank.com & https://BidDeal.in.

Date: 23-01-2026
Place: Gujrat

Authorized Officer,
Equitas Small Finance Bank Ltd

Sd/-

Chola

Enter a betier life

&

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi

Ka Industrial Estate, Guindy, Chennai - 600 032,
E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

E-Auction sale notice of 30 days for sale of immovable assets under the Decurltisation and Reconstruction of

Ref:= 1. Demand Notice dated 12.08.2025 issuedu's 13 (2} of SARFAES| Act 2002,

2, Possession Notice dated 05.11.2025 issuedw's 13 (4) of SARFAES] Act 2002,
Whersas the Authorised Officer of the Bank of Baroda, Branch Station Road, Valsad address M. D. Mall, Nagarpalika
Shopping Center, Behind Nagarpalika, Valsad-336001 being Secured Credilor Bank in exercise of the powers conlerrad

date and time mentioned herein below, for recovery of the dues mentioned herein below and further
interest and other expenses thereon till the date of realization of amount, due to Secured Creditor
from the Borrower(s) and Guarantor(s) mentioned herein below. The Reserve Price, Earnest Money
Deposit (EMD) and last date of EMD deposit is also mentioned herein below:

Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to Rule B{G) of the
Security Interest (Enforcemant) Rules, 2002,

Modlos 15 hereby given to the PUBLIC IN GENERAL and in particular to the Borower(s) and Guaraniorls) indicated in

81| Details of Borrower(s)/ Description Of Details of Auction ufs 1342} of the SARFAES] Act 2002 (hereinafter referred as "Act”) read with Rules 3 of Security Interest (Enforcemant) COLUMN (A) that the below described Immovabie propertylies) described i COLUMN (C) Morlgaged | Charged to the
Po{ __Guarantor(s) Secured Asset(S): ‘:1”“}5 2002 '?‘?g'“a”ﬁf '*ﬁ"e'j a5 ‘F}h"‘*’*ﬁ" '55?9'11 EI'*E'I“S“I* "”""Eﬂfa“?dd'f1-”;?‘-1“151’;‘-3:3':;3 U Yoy hﬂ_'qﬂ rﬂ'ﬁ_féﬂwll?r (s) secured craditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
1|1. VEER ENTERPRISE | Property 1:- Residential Property |Reserve Price | Rs. 67,50,000/- HESBAON) 1 ISUBENILEAE TRl die EMIORIIN 1yt N e SERERRTRNG [HlioE NI DU HERS NN BCSEY siCli it CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Securad Creditor, wil be sold on "As is Where is",
2 HITESH SUREN- bearing FlatNo. 02 on Ground |EMD Rs. 6,75,000/- And wheraas you have falled to repay tha amount, the undersigned in exercise of the powers conferred wis 13(4) of tha said n pon u " i H o i [ { fl
DRABHAI SAVLA Floor, in the scheme known as | et Date of EMD| 23.02.2026 Aclread with Bule 4 and/or Rule 8 of the Bulas have Laken over the Possassion of Secured Assels [hereinafter referred as As is whalml and "Whatever there is" as per datails mentioned below - Notice i thEb‘-".g"'En by Barrower Hn-ﬁg_agfl:-.lﬁ}.'
"Sopan  Apartment’,  New| > e the sald properties) more parlicularly described herein Below Schedula. [Copy of Possassion Notice dated 05.11.2025 i legal heir. legal reprasentatives (Whether Known or unknown), executor(s), adminsirator(s), successor(s) and assignis) of
3. NIRMALABEN Panchratna Association,Situated | 2ePOSIL___ altached harewilh far ready raferancal the respective Borrower|s)! Mortgagor(s) (Since deceased). as the case may be indicated in COLUMM (A) under Rula B{E) of
SURENDRA SAWALA on[Plot No. 24/Apaiki of The Gu- Date of Auction | 24.02.2026 Even after taking possession of the secured assel, you have nol paid the amouni due 10 Bank as meniioned in-above the Securily Interest (Enforcement) Bules 2002, For defailed ferms & conditions of the sale, please refer to the lnk provided in
LAN - jarat Brahmakshatriya Co. Op. Possession Notice. Your attention is invited to the provisions of sub-section (8) of Section 13 of SARFAESH Act, 2002 in CHOLAMAMNDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website |e
UGAHMSS0000060056 | Housing Society Ltd., TPS No. 06, respect of time available, to redeem the secured assets bt Dvw chiotamdialain.com & www suctionfoculian
FP No. 268 paiki,Mouje: Paldi Therefore you all are requested to pay the dues as mentionad in possession nofice along with applicable interest, cost, 3 ' : ' :
B?l‘#l(gt 2??%1212?)26?@&2323? charges & sxpenses within 20 days from receipt of this notice and redeem the secured asset as mentioned below. n cass [A] [B] IC] {D_é [EEF] [G]
: " | vou fail te pay the above mentioned dues & redeem the secured asset within 30 days from receipt of this nofice, Bank will be w RESERVE PRICE
ing about 105 Sq. Mtrs. S.UBA_‘ constrained fo sell the secured asset through pubdic e-Auction by publication of e-Auction Sake nofice. The date, time of e- 3R EHNE SORTANE . e 1 DESCRIPTION OF THE =] NE) DATE OF
with UDS of Land) Boundaries : cidid ki bty : . : MAMES OF BORROWER(S) |BE RECOVERED| oy
. . auction and Reserve Price of the property shall be infarmed fo you separataly W, IMMOVABLE B AUCTION &
North: Flat No. 03, South: Flat { MORTGAGER(S) / (SECURED PROPERTY / SECURED ASSET t ia| EARNEST MOMEY TIME
gt‘;'irog'Lﬁfs\,‘\;eft”.”gbeﬁ?f‘jagfy’ Schedule of Secured Assets/Properties GAURANTOR{S) DEBRTS} § DEPOSIT (N T )
ON OR TOWARDS THE WEST: 5 [Tyoe of Possession] 0% 0 Publcation ol | 1 |Loan Account Mo.: Rs.2020. 1531 M)l the Piece and Parcel of the Rs. 20,77 400/~ | 26-02-2026
BY ROAD. H;- Description of the Movable/lmmevable Properties |Date of Possession, I:g;mbnllm‘\‘hrmul] Pogsassion Nolice HLZ9VPIon0100145 (Rupees  fimmovable Property beaing Flal = (Rupees Twenty | from 02.00
Kindly note the time of the Auction will be between 11 am to 01 Pm with an incremental : (Fer Imemeraable property oy} Mr. NIYAZ K Twerity Lakng {1 411 Admeasufing about 49.44] @ | Lakh Sevenly- PM. to
; n _ . . - . _ r. NI HAN ng o :
Value of Rs. 1,00,000/-, For detailed terms and conditions of the sale, please refer to the link 1 |*® thal piece and parcel of immovabie Property bearing 05.11.2025 Symbalic 07.11.2025 Twenty S mirs including Eﬂlmny areal & Sewvan Thousand | 0400 PM
provided in U GRO Capital Limited/Secured Creditor's website. i.e. www.ugrocapital.com or Pigtne, 186-B, “Sona Sarita" Qld Block S urwv ey Mrs. SABINAKHAN Theusand .'!u::l- L haut 7 32 I: S |Four Hundred Only)]  {with
contact the undersigned at authorised.officer@ugrocapital.com Yo 146/ aikee, 41PaikeasD, New Block Survey No.3024, Near Swamnarayan Eﬂgll"lh Medium School Moje, Abrama, Tal, & Dist, Both are Residing at; One Hundred |dMmeasuring about7.32 Sq.mirs., 5 aulamated
Place: AHMEDABAD Sd/-(Authorised Officer) -Valsad, Gujaral. 396001 Balongingtohr. Ashvinkumar Ramanbhai Patel and Mrs. Surekhaben Ashvinbhai Patel. Baunded as Flat No 404 G Wing Azad Fifty-three Totally J!'-Ij-"ﬁ_ﬂﬂﬁ'.iflﬂg about 56.76] £ HFE.”-“"-'_'{ avbanslons
Date: 23.01.2026 For UGRO Capital Limited fodiows: East | Road West: Plat No, 180 B North: Plat No, 196 A South ; Plat No, 185 : Onlyjason |Sq.mirs., Siuated on the Fourh) S | (Rupees TwoLakhi o b o f
Date 28.11.2025 Authorized Officer Recydency, Azad Nagar | ga.op.e095 |Floor of the "AL-Madina” "A*| = Sﬁg"' T?':""sa"’j gach in
Place: VALSAD Bank of Baroda, Station Road Branch, Valsad Dungri Faliya Dungra Vagp, Building Known as " Mustafa Eﬁ;éﬁﬂﬁm w;waﬂhe
Azad Nagar, Dadra, Residency” , Constructed on N.A, T ! ander
FORM A Gujarat - 396193 land bearing Survey No. 367/1/ Docurnant)
PUBLIC AMNOUNCEMENT Also At * Flat No. 411 Paikes 1, its New Survey No 3779,
{Under Regulation & of the Insolvency and Bankrupicy Board of India ! e ; 1
{Insolvency Resolution Process for Corporate Persons) Regulations, 2018 dth Floor, AL-Mading - A grﬂz'?;jge?;ﬂ;?ﬂzhggt Eﬁ]ﬂﬁ.gﬂ
FOR THE ATTENTION OF THE CREDITORS OF P ‘“ e Zonal Office : 301-311/3rd Floor, Neelkanth Avenue-1, Opp. Gujarat Vidyapeeth, Building Mustafa d gt A
SHREE SHIDDHANATH COTEX PRIVATE LIMITED i C.U. Shah College Streat, Income Tax Cross Road, Ashram Road, Ahmedabad-380014, Residency Dundr Fall Dungra, Taluka-Vapi, District-
AELEVANT PARTICULARS [ — e, Ph.: 079-27431 248/ 27461066 DE J E"E"" . En;gnd allys Vﬁ|$ﬂd.ﬂh';lnﬁg}b}|:4[1} SEEHI‘LE N%alla
1 Narne al corporabe detioe Shree Shiddhanath Cobex Privabe Limibed ungra vapl valsa Khan and | Ivaz mhan S'o
2 |Dabe of incorparalion of corparile 25.03.2008 FRAUCTION SALE MOTICE. . Gujarat-396191 Abdul Gaffur Khan and which is
obiry APPERDIX- IV-A" [See proviso to Rule B(6)] Sale notice for sake of Immovable properties Bounded As Und East- B ? E
5 2 = : - T ; = unded A5 Unoder Easi-
4 Autnority under which corporate debsor | RUG Ahmedaad E-Auction Sale Hotice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Assets and Bullding and Internal Raad ng__
Is incorporatad / registared Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 () of the Security Interest (Enforcement) Rules, 2002 9 . ]
4. |Corparate identity No- / Limited Lizbiity [UD1405G.12008PTC0S53324 _ : By Passage, Narth:- By D Buslding
| Mo, af & debi Notice 15 harety givento the publc in genesal and in particular to the Borrower (5) and Guasantor (3) that the below descrbed :
 |idertiation Mo, of corporate debtor [ : : : _ ; : _ : and Intemal Road, South:- By Flat
5 Address af the registared office and Registored & Business Address: immavable property mongegedicharged o the Securad Creditor, the Physical Possession of which has been taken by the Authorised No.A-412
principat office (IF any) ol corprate Erushngiun), Piotng, 11, Shies Rajresidency, | Crificar of Indian Bank, Naroda Branch Secured Craditaor, will be sofd oo "As is where is™, "As iswhat is", and “Whatever thereis™ - . -
tebtor Bafind. Rajshrungar Party Plot. 150 Feat Rng| | | an 10.02.2026 at 11.00 AM to 03.00 PM, for racovery of Rs. 4,80,53,112)- (Rupees Four Crore Eighty Lakh Fifty Threa Thousand 2 |Loan Account No.. Rs.20112400- | All the piece and parcel of the Rs. 22,10,200- | 26-02-2026
Ei‘g"ﬂ"—' jﬁ%ﬂ'mf?ﬁ?“n JEFH“"% — One Hundred Twelve Only) as on 04.05.2025 fogether with frther interest thareon and incidental expenses, costs, chargesete due HL21VPI00008957T {Rupees  |immavable property being Flat No l_ﬁruﬂﬁf5k!w1?nw 'ﬂniw
| _ Chotila, Gujarat - 363520 | h:|1l-rnlnd|_alnl3anli Mareda Branch E.enured{:redll:-:r - from . Mr. Thalu:lr Janqiﬂ Twanty Q-EHFal:Ir!masunng about 450.00 Th“;;.s:r:llTi; 0 -I.IL'JIJ: PM
B |Insohency commencement date in 31 01 2005 The specific details of the property intended to be brought to sale through e-auction mode are enumerated below: Mrs. Pooja Jangid Iths Elevan | &g. Fis, I; 41d.i12 4. Mirs. Esll:lrp-a’l:; E Hundred Gl it
resniect of coeparate deltar : : Both are Residing at; housand: [area and admeasurinng about| 2 autnmated
= -eroa - TR Reserve Price/ | Property ID No.J i b - %] i
o e o Guartors Motogoe | Dealed descrgon of e Prgery | END/Bulnc. | Naturs of Aribidbiccinctoall IUOMY oo Meue sibgdenst (- QIR ot
& Marne and registration number of the | Mevent Restruchsring Services LLP SHSR i S _HESI':IE“C'-'" Bhurkud .-xnd[}reij an the nTnth fioor of the building 2 -;F'.u_lp_ees T“S pah -:Eith in
Irgﬁlﬁr.;f E:nﬂ'ﬁﬂ? acting as imterm | (IB8VIPE-0154/PA-3/2023-24/50058) 1 |Ms. M B Shyani & Co. (Partnership firm, | Tha immaovable property bearing Sub-Fiot Ne 51;-.1 0, 000- th;.-a,Thn::-harrhhadal ol No. B known as "RAJSHREE E Tran::;b; T\Enl j | arms e
DN PO , _ - Borrower), 23604, Shyani Estale, Mear| 13 having land area admeasuning about T10 IDIB96H 2665005 Silvassa, Valsad, Gujaral i n - g | Tander
8 |Address and e-ma of the intern 5- 576, Panchshika Park, Panchshes! i T : : e IR LR || e 20619 16-00-2005 |HEIGHTS" Constructed on non- Oy} Docurnent!
resolubon professional, as registersd. | Eniclawe, South Dalhi, Mew Delhi -110017. Savalys Gharghardi, Gpp, 13 . Last Bus Stap, | Sq.Mirs with undvided _Eham of Road, 3TM.HWI' i - 356191 Agricultural land bearing Survey
wilh the Baard Emiil; caakhitahujacngmal com Bapunagar, Alvmadabad, Gujaral - 382430, | smendies & Ext, admeaswing abouf 240 Sg Fhl'mf" Alze At * Flai Mo, 901, 9th No. 11212112 admeasuring about
10, |Address and p-mad fo be wsed for &- 376, Panchshila Park, Panchsheg! Mr. Ashwinbhai Manubhai Patel (Partner || Mirs tofal tand area sdmeasaring about S50 50,000 Possession Fioor, Building-Brajshree E'D.h cAnr 97 . - M N
GEATES ONCeNG e Wk the e Enclave, South Delnl, Mew Delhi -1 10017, Guarantor), 16, Sanjiv Baug, Near Sharda | Sq. Mirs with construction area admeasunng Heiahts Karli Fallva Road s Rsir ol bt At
resalution professioeial S . Foi o b Fat N B, G Mendi Road, Paldi, Amedabad, Guiaral - | about529 Sq, Mirs [RCC Cansiruction) and admeasuring bout 300 Sq Mirs (Sheet 5‘|-g T fli::lyd 9211 admeasring about 00 hector
AT ;;;anUa a:[-jmam 380007, Mr. Ishan Ashwinbhai Patel | Construction) latal Construction area admassaring about 520 Sq. Mirs (As per Reg. Iveaas U 1, o LAt 13 area is siluated at-Silvassa of
E-mall. cim.Shrsescolimieamgmal com | (Partner | Guarantor}, 16, Sanjw Baug. Near | Sale Dead No. BT47/2023) situated on Non-agricultursl land bearing Final Plot 23614 Nagar Haveli U.T. of Dadra| the unian territory of dadra and
11, [Last date Tor Subrnission of claims 04,02 2026 : Sharda Mandir Road, Paldi, Ahmedabad, | of TP Scheme No. 11 {allothed in lieu of Revenue Surey Mo 16714 and 167/B Palka Magar Haveli, Gujarat nagar haugll owned by (1) ru'!r.
12, |Classes of creditors, # any, under Hok Appicatie ! Gujaral - 380007, Mrs. Nitaben Ashwinbhai | Sub Pt No. 04) and allotied the city Survey bearing Mo, 008205 admeasuring about - 396230 thakur jangid and (2) MRS, pooja
clause {0} of sub-sectian (5A) of Patel (Guarantor | Morigagor), 16, Sanjiv | 2245 Sq. Mirsi.e. 2685 Sq Yards, situate, lying and being &t Mouje Village-Rakhial [angid and which is bounded as
section 21. ascertained by the irenm Baug. Mear Sharda Mandr Road. Paldi | Taluka Maninagar in the District of Ahmedabad and Registration District Sub-District under, East- By budding Margin
I e — e Anhmedabad, Gujerat - 380007, Also & 234, | of Ahmedabiad-07 {Odhay) within stale of Gujaral was befanged fo Nitaben Ashwinbha West- By passage area North:-
' densifiad bo .1-;1?.;5 E";,r;JFSE,j W Flat No. 303304, Marusmoati Apartment, | Patel bounded as under: Boundary: East: SubPiatNo, 14, West: Sub PlotNa. 12, North Open space and South- By Flat
Represemtative of credibars in 4 class | Pald, Ahmedabad, Gujaral - 380007  This Survery Number Paiki Land, South : This Survey Number Paki Land Mo, B-802
{ Thre names far each class) 3
18, |(a)Relavant forms and Wel Nk * Encumbrances on property : Not Known 1. INSPECTION DATE | 24.02.2026
I:u_llilula_all:nnl:-l ar.lll'-:-nzuu ropresentatives - |ittps:/ibal povin/home/dawnl oads Date and time of E-Auction : 10.02.2026 at 11:00 AM to 03:00 PM 2. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/-.
ars avaitable a : i ' T o r .
2 vl + Date and time of EMD : By 09.02.2026 till 08:00 PM 3. Last date of submission of Bid! EMDJ/ Request letter for participation is 25.02.2026 il 5 PM.

Wotica is harsty given thal the Natons! -Sn_rrpaﬂ.' Law Tribunal has ondered tha commencemant of 8
corporale insokency resclution peocess of SHREE SHIDDHANATH COTEX PRIVATE LITED an

21

M0,

The cradéors of SHREE SHIDDHANATH COTEX PRIVATE LIMITED, are kereby called upon io submil

their caims with prol on of belfore 02023006 80 G inberim msolulion professional o

3 378,

Panchehila Fark, Panchsheel Enclres, Saull Debn New Delhi 110017

The franaal credibors shal subimil ey chaima wilh proof By absctranie means cily, Al ofer credibarns
may subimir e daims wilh prood m peraEcn oy |}I:-E| or h:.l elecinre means

Subrmission of falzear misleading proofs of clalm shall ativact penallies;

Date; 22.01.2056
Place: New Delhi

-

Mavent Restructuring Servces LLP
IBBINPE-01 54/ A-32023- 24150058

AFA Valid wp bo: 31.92.3026

Inerim Resalutlon Professional

Shree Shiddhanath Cotex Private Limited
Emall : clrpshreescotaxlimitediFgmaticom

® @

Contact Person :
Mr. Mukesh Jangid [Authorised Officer), Mo.: 9829743273, 8999910549
Mr. Ramesh Kumar (Branch Manager), Mo.: 6358703308

Biddiars am advised [owsil the webdta (hitps:wew baanknet.com) of our g auchon serecs
provider PSB Alliance Pvt, LEd. b parbcipale in online bl For Technical Assishnge Pease call
291220220, Foo Regigiration stalus and  for EMD stalus please emal 1o
support baanknelfipsballkape e com For property dedalls and photograph of the progerty and
Alcton teemis and conditiong pleage wiait hitpa:wass baamknet.com and for canfications
redaled 80 fhis portel. please cordact PSE Alllance Pt Lid, Contact Mo, 828122020 Bidders
ara achised %o use Propary B0 Mumber mentioned abowva while searching for the propesty in the
websitn with hitps:ferww.basnknet.com

Diate : 200012026 1 Place : Ahmedabad

Bank Website

waw Indianbank.in | hips:nwwwEBaanknel. com

unr‘isg DI:EF. ! in nh:

epaper.financialexpress.com

For detailed ferms and: condifions of the sale, pleass refer io the link provided on the websile of the Secred Creditor ie.
htipsiwsaw cholamandalam corm and was auctionfocus.in,

* Together with further interest as applicable in terms of loan agreement with, incidenial expenses, costs, charges etc.
Incurred up to the date of payment and/or realisation theraof,

For any assistance related fo inspection of the propery, or for obtaining the Bid document and for any cther queries, please getin
towch with Mr.Kaushik Patel Contact Number 88256 79992 and Email ; <kaushikg@chola.murugappa.com= | Mr. Rahul
Jitendrabhai Dhobi on his Mobile No. +31 8758587337 & E mall is rahuljdi@chela.murugappa.com official of
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED to the best of Knowiedge and information of the
Authorized Officer of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED there are no encumbrances in
respect of the above immovable properiies! secured Asssais
Date: 22-01-2026

Place: Dadra and Nagar Havell

Sd/- AUTHORISED OFFICER
Cholamandalam Invesiment and Finance Company Limited

1
'\JI -
oo

. Ahmedabad
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VYPAK PROPERTIES PRIVATE LIMITED

CIN : U68100MH2024PTC424443

Regd. Office : Birla Aurora, Level 8, DR. Annie Besant Rd., Worli, Mumbai - 400030.
Phone : +91 2262874100 | Website : www.vypakproperties.com | Email : info@vypakproperties.com

UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 31°" DECEMBER, 2025

January, 2026.

www.vypakproperties.com.

Place : Mumbai
Date : January 21, 2026

(Rs in lakhs)
Quarter | Corresponding| 'Year
Sr Particulars Ended | Quarter Ended | Ended
No December | December March
31,2025 31,2024 31,2025
(Unaudited)| (Unaudited) | (Audited)
1 | Total Income 0.00 0.00 0.00
2 | Net Profit / (loss) for the period (795.70) (0.59) (14.83)
(before Tax, Exceptional and/or Extraordinary items)
3 | Net Profit/ (loss) for the period after Tax (800.36) (0.59) (14.83)
(after Exceptional and/or Extraordinary items)
4 | Total Comprehensive Income / (Loss) for the period (800.36) (0.59) (14.83)
[Comprising Profit / (loss) for the period
(after tax) and Other Comprehensive income (after tax) ]
5 | Paid-up equity share capital (Face Value of Rs.10/- each) 1.00 1.00 1.00
6 |Reserves (1199.31) (9.85) (14.83)
7 | Security Premium Account 0.00 0.00 0.00
8 | Net Worth (1198.31) (8.85) (13.83)
9 | Outstanding Debt 33,636.36 23,250.69 | 23,896.46
10 | Debt Equity Ratio (in times) 0.00 0.00 0.00
11 | Debenture Redemption Reserve 0.00 0.00 0.00
12 | Capital Redemption Reserve 0.00 0.00 0.00
13 | Debt Service Coverage Ratio (in times) 0.00 0.00 0.00
14 | Interest Service Coverage Ratio (in times) 0.00 0.00 0.00
15 | Earning Per Share (of Rs.10/- each) - Basic and Diluted (8003.60) (5.90) | (148.30)
Notes:

1. The above results have been reviewed and approved by the Board of Directors at its meeting held on 21st

2 The above is an extract of the detailed format of unaudited financial results filed with the stock exchanges
under Regulations 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The
full format of the unaudited financial results are available on the stock exchange websites.
(www.bseindia.com) and also on the Company's website viz. www.vypakproperties.com.

3 For the other line items referred in Regulation 52(4) of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, pertinent disclosures have been made to the stock exchanges and are
available on the stock exchange website www.bseindia.com and on the Company's website viz.

For and on behalf of Board of Directors of
Vypak Properties Private Limited

Keyur Shah
Director
DIN No: 00332145

Ve FIEM INDUSTRIES LIMITED

LiGHT up THE worLp Regd. Office: Unit No. 1A & 1C, First Floor, Commercial Towers,
Hotel JW Marriott, Aerocity, New Delhi-110037
Tel.: +91-9821795327/28/29/30, E-mail : investor@fiemindustries.com
Website : http://www.fiemindustries.com, CIN : L36999DL1989PLC034928
NOTICE TO THE EQUITY SHAREHOLDERS
(For transfer of equity shares to the Investor
Education and Protection Fund Authority)

This Notice is published pursuant to the provisions of the Rule 6(3)(a) of
the Investor Education and Protection Fund Authority (Accounting, Audit,
Transfer and Refund) Rules, 2016, as amended (the Rules) read with
Section 124(6) of the Companies Act, 2013 (the Act).
Pursuant to Section 124(6) of the Act read with Rule 6 of the Rules, all
shares in respect of which dividends have remained unpaid or unclaimed
for a period of seven consecutive years as provided under Section 124(5)
of the Act, are required to be transferred by the Company to IEPF
Authority.
A list of such shareholders who have not claimed their dividends for the
last seven consecutive years i.e. from financial year 2018-19 to 2024-25
and whose shares are therefore liable for transfer to IEPF Authority has
been posted on the website of the company at www.fiemindustries.com,
along with their respective folio numbers/ DP ID, Client ID details.
Shareholders are requested to refer the website to verify the details of un-
encashed dividends and shares liable to be transferred to the IEPF
Authority.
In this regard, the Company has sent individual advance Notices to the all
concerned shareholders through courier/ speed post at their last known
addresses available with the Company/DP. Further, the Company has
also sent Notices through email to those concerned shareholders, whose
email addresses are available with DP/ RTA. The Company will also
dispatch 2 (two) more Notices to the registered address of such
shareholders through post/ courierin due course.

The Shareholders, whose equity shares are liable to be transferred to the

IEPF Authority, may kindly note that as per the Rules: -

- In case of Equity Shares held in physical form: The procedure for
transmission of equity shares will be followed and shares will be
transferred in favour of the IEPF Authority. The original share
certificate(s) registered in the shareholder's name will stand
automatically cancelled and deemed non-negotiable.

- In case of Equity Shares held in Demat form: The concerned
depository will give effect to the transfer of the equity shares liable to be
transferred in favour of the IEPF Authority by way of corporate action.

The Shareholders may further note that the details uploaded by the

Company on its website shall deemed to be adequate Notice by the

Company for the purpose of transfer of physical shares (by way of

following the procedure for transmission of equity shares) to the IEPF

Authority pursuant to the Rules.

Notice is hereby given that in absence of receipt of a valid request asking

for unpaid dividend along with necessary documents from the respective

shareholders on or before April 15, 2026, the Company shall with a view to
comply with the requirements of the Rules, transfer the shares to the IEPF

Authority by the due date as per the procedure stipulated in the Rules

without any further notice to the Shareholders.

Please note that no claim shall lie against the Company in respect of

unclaimed dividend amounts and shares transferred to the IEPF Authority

pursuant to the Rules. Please also note that all subsequent corporate
benefits accruing on such shares, shall also be credited in favour of the

IEPF Authority. The concerned shareholders may note that upon such

transfer, they can claim their said shares along with dividend(s) by making

an application in Form IEPF-5 to the IEPF Authority as prescribed under
the Rules and the same is available at the IEPF website www.iepf.gov.in.

For any clarification in this regard, the Shareholders may write to the

Company at email and address given above or Registrar & Share Transfer

agent viz., MUFG Intime India Pvt. Ltd., Noble Heights, 1st Floor, Plot NH

2, C-1 Block LSC, Near Savitri Market, Janakpuri, New Delhi-110058

Phone: +91 114941100

Lastly, Members are advised to register and keep updated their email IDs,

Mobile Numbers and ECS mandate with the RTA/ DP and also to consider

converting their physical holding to dematerialized form to eliminate risks

associated with physical shares and for ease of holding. Members can
write to the Company's RTAin this regard.
For Fiem Industriessl.ld.

Arvind K. Chauhar;
Company Secretary

Date: January 22, 2026
Place: Delhi
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